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ITEM NO.501               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).373/2006

INDIAN YOUNG LAWYERS ASSOCIATION & ORS.            Petitioner(s)

                                VERSUS

THE STATE OF KERALA & ORS.                         Respondent(s)

([for further hearing ]PART-HEARD BY HONBLE THE CHIEF JUSTICE ,
HONBLE ROHINTON FALI NARIMAN, HONBLE A.M. KHANWILKAR , HONBLE DR.
D.Y. CHANDRACHUD AND HONBLE INDU MALHOTRA , JJ. IA No.10525/2018-
INTERVENTION  APPLICATION  and  IA  No.32015/2018-INTERVENTION
APPLICATION and IA No.32020/2018-APPLICATION SEEKING PERMISSION TO
ARGUE THE MATTER IN HINDI and IA No.32021/2018-PERMISSION TO APPEAR
AND ARGUE IN PERSON and IA No.32034/2018-INTERVENTION APPLICATION
and IA No.32039/2018-APPLICATION SEEKING PERMISSION TO ARGUE THE
MATTER IN HINDI and IA No.32044/2018-PERMISSION TO APPEAR AND ARGUE
IN PERSON)
 
Date : 01-08-2018 This petition was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE A.M. KHANWILKAR
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
         HON'BLE MS. JUSTICE INDU MALHOTRA

Amicus Curiae(s) Mr.Raju Ramachandran, Sr.Adv.
     Mr.K.Parameshwar, AOR

Mr.Ishwar Mohanty, Adv.
Ms.Hansini Shankar, Adv.

For Petitioner(s)   Mr.R.P. Gupta, AOR
Dr.Laxmi Shastri, Adv.
Ms.Prerna Kumari, Adv.
Ms.Bhawna Singh Dev, Adv.
Mr.Bhakti Pasricha Sethi, Adv.

                   
For Respondent(s)/
Applicant(s)

Ms.Indira Jaising, Sr.Adv.
Mr.Sunil Fernandes, Adv.
Ms.Nehmat Kaur, Adv.
Ms.Ajita Shrama, Adv.
Mr.Paras Nath Singh, Adv.
Ms.Nupur Kumar, Adv.
Ms.Anju Thomas, Adv.
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Ms.Astha Sharma, Adv.
Ms.Priyansha Sharma, Adv.

                    Dr.K.P.Kylasanatha Pillay, Sr.Adv.
Mr. A. Venayagam Balan, AOR
Mr.V.S.Lakshmi, Adv.

Mr.K.Ramamoorthy, Sr.Adv.
Ms.Shoba Ramamoorthy, Adv.
Mr.Sri Ram J.Thalapathy, Adv.
Mr.V.Adhimoolam, Adv.
Mr.Shilp Vinod, Adv.
Mr.Pushkin Rajkumar, Adv.

Mr.P.V.Surendranath, Sr.Adv.
Ms.Reemitha R.Chandran, Adv.
Ms.Lekha Sudhakaran, Adv.
Mr. V. K. Sidharthan, AOR

Dr.K.P.Kylasanatha Pillay, Sr.Adv.
Mr. P. V. Yogeswaran, AOR
Mr.Ashish Kr.Upadhyay, Adv.
Mr.Bhuwan Jayant, Adv.
Mr.Y.Lokesh, Adv.
Ms.V.Susheatha, Adv.
Ms.Vanitha Chandrakant Giri, Adv.

Mr.K.Radhakrishnan, Sr.Adv.
Mr.K.V.Jagdishvaran, Adv.
Ms. G. Indira, AOR

For State of Mr.Jaideep Gupta, Sr.Adv.
Kerala Mr.G.Prakash, Adv.

Mr.Jishnu M.L., Adv.
Mrs.Priyanka Prakash, Adv.
Mrs.Beena Prkash, Adv.
Mr.Kunal Chatterjee, Adv.

Mr.V.Giri, Sr.Adv.(Not Present)
Mr.Sanand Ramakrishnan, Adv.
Mr.Rajeev Mishra, Adv.
Mr.Madan Mohan Bora, Adv.

Mr.K.Parasaran, Sr.Adv.
Mr. K. V. Mohan, AOR
Mr.K.V.Balakrishnan, Adv.
Ms.Aditi Dani, Adv.

Dr.Abhishek Manu Singhvi, Sr.Adv.(Not Present)
Ms.Bina Madhavan, Adv.
Mr.S.Udaya Kumar Sagar, Adv.
Ms.Akanksha Mehra, Adv.
Mr.PDT Achary, Adv.



WP(C)No.373/06 etc.etc. 3

Mr.Nidhiram Sharma, Adv.
Mr.Azeem Samuel, Adv.
Mr.Harinder Neel, Adv.
For M/S.Lawyer S Knit & Co., AOR

Mr.Sreegesh M.K., Adv.
Mr.Bhavani Shankar V.Gadnis, Adv.
Mr.Vishwanath B.Gadnis, Adv.
Mr. A. Venayagam Balan, AOR
Mr.V.S.Lakshmi, Adv.
Ms.Radni V.Gadnis, Adv.

                 
                    Mr. Krishna Kumar Singh, AOR

                    M/S.  Ap & J Chambers, AOR

Mr.Shaijan C.George, Adv.
Mr.Vaibhav Joshi, Adv.
Mr.Ramesh P., Adv.

                    Mr.Suhaas Ratna Joshi, AOR

                    Mr. V. K. Biju, Adv.
Mr.Hiren Dasan, Adv.
Mr.Chand Qureshi, Adv.
Mr.Ankur Raghav, Adv.
Mr.Abhay Pratap Singh, Adv.

Mr.Vijay K.Verma, Adv.
Mr.Tarun Verma, Adv.

                    Mr. V. K. Verma, AOR

Mr.V.K.Verma, Adv.
Mr.P.V.Saravanaraja, Adv.
Mr.Tarun Verma, Adv.
Mr.Naresh Kumar, Adv.

                    Mr. Gautam Talukdar, AOR

                    Mr. Nishe Rajen Shonker, AOR
                 
                    Mr. Anjani Kumar Mishra, AOR

Mr.Abhilash M.R., Adv.
Mr.Simanta Kumar, Adv.
Mr.Sayooj Mohandas, Adv.

                    Mr. Ranjan Kumar, AOR                  

Mr.V.Giri, Sr.Adv.(Not Present)
                    Mr.Piyush Dwivedi, Adv.

Mr.Manav Vohra, Adv.
Mr.Amith Krishnan, Adv.
Mr.Krishna Dev Jagarlamudi, Adv.
Mr.Svadha Shankar, Adv.
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Mr.Mohammed Sadique T.A., Adv.

Mr.Kuriakose Varghese, Adv.
Mr.Ranjith Shankar, Adv.
Mr.V.Shyamohan, Adv.
Mr.Deepak Grover, Adv.

Mr.Wills Mathews, Adv.
Mr.Ginesh P., Adv.
Mr.Devendra Kumar Tiwari, Adv.
Mr.Paul John Edison, Adv.
Mr.Shaji Sebastian, Adv.
Mr.Shree Pal Singh, Adv.

Mr.J.Sai Deepak, Adv.
Mr.Eshaan Ghosh, Adv.
Mr.Suvidutt M.S., Adv.
Mr.Avinash K.Sharma, Adv.
Mr.Ashutosh Nagar, Adv.
Ms.Anzu, Adv.
Ms.Yogmaya, Adv.

Mr.K.V.Muthu Kumar, Adv.
Mr.Amith J., Adv.
Mr.Akshay R., Adv.

Mr.Gopal Sankaranarayanan, Adv.
Ms.Usha Nandini V., Adv.
Mr.Biju P.Raman, Adv.   
Mr.M.S.Vishnu Sankar, Adv.

Mr.Ravi Prakash Mehrotra, Adv.
Mr.Ankit Agarwal, Adv.    

Swami Omji, applicant-in-person
Mr.Mukesh Jain, applicant-in-person            

          UPON hearing the counsel the Court made the following
                             O R D E R

Arguments concluded.

Judgment reserved.

(Chetan Kumar)            (H.S.Parasher)
  AR-cum-PS        Assistant Registrar
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